
IN THE HON'BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 
• I 

IN THE MATTER OF; 

JEETUYADAV ..•. Appellant 

Versus 

U.P STATE POLLUTION CONTROL 

BOARD & ORS. ' I .... Respondent(s) 

S. NO. PARTICULARS PAGE NO. 

01 ACTION TAKEN REPORT IN 1-5 

COMPLIANCE OF THE 

ORDER DATED 21.12.2023. 

02 A TRUE COPY OF ADM LETTER b 
DATED 11.12.23 IS MARKED AS 

ANNEXURE -1. 

03. A 1RUE COPY OF THE LETTER '1- 2S 
DATED 08.01.24 IS MARKED AS 

ANNEXURE- 2. 
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